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SHRI S. M. BANERJEE (Kanpur): The

UP and Orissa elections are coming. What
about that?
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EMPLOYEE® STATE INsurance Comr-
PORATION  (GENERAL ProviDENT Funp)
RuLEs, 1973

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHR1 BAL.-
GOVIND VERMA): I beg to lay on the
Table:—

A copy of the Employees’ State In-
surance Corporation  (General
Provident Fund) Rules, 1973
(Hindi and English version)
published in Notification No.
G.S.R. 1204 in Gazette of India
dated the 3rd November, 1973,
under sub-section (4) of section
95 of the Employees’ State In-

2572 L.S. 6

AGRAHAYANA 15, 1895 (SAKA)
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surance Act, 1948, [Placed in
Library. See No, LT-5917/73].

NATIONAL LIBRARY BILL

APPOINTMENT OF MEMBER To JOINT
COMMITTEE

SHRI A, N. VIDYALANKAR
(Chandigarh): I beg to move:

“That this House do appoint Shri
A. K. Kotrashatti to the Joint Com-
mittee on the Bill to provide for the
administration of the National Library
and certain other connected matters in
the vacancy caused by the death of
Shri Dharamrao Sharanappa Afzalpur-
kar.l’

MR, SPEAKER: The question is;

“That this House do appoint Shri
A. K. Kotrashatti to the Joint Com-
mittee on the Bill to provide for the
administration of the National Library
and certain other concerned matters in
the vacancy caused by the death of
Shri Dharamrao Sharanappa Afzalpur-
kar.”

The motion was adopted.

12,55 hrs.

BUSINESS ADVISORY COMMITTEE
THIRTY-FOURTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU
RAMAIAH): Sir, I move:

“That this House do agree with the
Thirty-fourth Report of the Business
Advisory Committee presented to the
House on the 5th December, 1973.”

I would only like to mention that
there was a printer’s mistake and that has
been corrected by a correction slip issucd.

SHRI S. M. BANERJEE (Kanpur):

Sir, I want to submit. ...

MR. SPEAKER: We do not speak on
this. Only when the business of the



